Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

Category of
stakeholders

~ Unpaid

insolvency

resolution
process costs

Number: 1; Last 5 digitof registration number: 12773

Summary of claims received

No. of claims

Amount (Rs.)

Summary of claims admitted

No. of claims

Amount (Rs.)

Amount of
contingent claims

Amount of claims
rejected

Name of the Corporate Debtor: VIBHA AGRO TECH LIMITED Date of Commencement of Liquidation: 22-05-2026; List of Stakeholders as on Date: 20-07-2026; Name of IP: Mr. DANTU INDU SEKHAR; Process

Amount of claims Details in annexure
under verification

NA

Liquidation costs
incurred till date

NA

Secured financial
creditors

10

45340579050.13

10

40081057842.51

5259521207.62

0 Annexure 3

~ Unsecured
financial creditors

1407092527.00

251205310.00

1155887217.00

0 Annexure 4

Operational
creditors
(Workmen)

0

0

0

0 NA

Operational
creditors
(Employees)

223311509.00

223311509.00

0 Annexure 6

Operational
creditors
(Government
Dues)

317237103

317237103

0 Annexure 7

Operational
creditors (other
than Workmen,
Employees and

Government

Dues)

82

4674366096.00

77

659277133.00

4015088963.00

0 Annexure 8

Other
stakeholders, if
‘any (other than

financial creditors
and operational
creditors)

633559200.00

52596145485.13

41308777388.51

633559200.00

11287368096.619
999

0 Annexure 9
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